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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI Gar

MA 38 OF 2023 IN O.A. No. 196 OF 2022 é 4 ﬂg i

foy et Dl

IN THE MATTER OF: -

HAR! OM GUPTA
VERSUS -

NAGAR PALIKA PARISHAD, LON! & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF PRINCIPAL SECRETARY, URBAN

DEVELOPMENT DEPARTMENT, UTTAR PRADESH IN COMPLIANCE OF THE

ORDER DATED 03.04.2024 AND 12.07.2024 WITH SPECIFIC ACTION PLAN,

BUDGETARY ALLOCATION AND TIMELINE.

|, Amrit Abhijat aged about 56  currently working as Principal Secretary, Urban

development Department, Uttar Pradesh, do solemnly affirm and declare as under: -

1. That | am being conversant with the facts and circumstances of the case, Hence

I am competent to swear this affidavit.

2. The present Originai application pertains to the dumping of hazardous sewerage
of surrounding Nagar Palika area to the Green Belt, NH-709B opp. Ansal Estate
and Sector- C-1, Trans Delhi signhature city, Loni, Ghaziabad.

Suresh Kumar\
Adv. & Notary *highest respect

‘ st Lucknow
1O, \ Reg. ie. 31(69) 09

egard to the orders passed by the Hon’ble Tribunai.

\\ﬁ:}’ &? 10 .,T"ri’ ,‘il..ié aglfs-{&’ﬁ
\gf U~ Advocate & Notary Pubilc

44774 75KATS4, Near Majar Devi Das Marg
Niwajganj, Chowk, Lucknow
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4. The present matter was listed on 12.07.2024 and the Hon’ble Tribunal passed
the order as follow: - |

“PARA-14 Ld. Counsel appearing for State of UP placed certain
documents before us to showrthat letters have been sent to the
concerned authorities to expedite the steps for preparation of DPR
but firstly those documents do not show that anything concrete has
taken place in the matter and secondly, no specific timeline covering
a reasonable period has been placed before us.
“PARA-15, Moreover, no response has been given by Principal
Secretary, Urban Development Department, Govt. of UP at all.
“PARA-16, Ld. Counsel for State of UP seeks two weeks further time

to place on record entire facts in detail by filing additional affidavit.

5. That on 12.07.2024 itself the Joint Secretary, Urban Development, State of UP
directed to the Chief Engineer, Ghaziabad UP Jal Nigam to prepare and send
the DPR within one week since the present matter is covered by the Hon’ble
Tribunal order. Therefore, top priority isexpected. Letter dated 28.05.2024,
26.06.2024, 04.07.2024, 12.07.2024 and 13.07.2024 issued by the Joint
secretary, UD, State of UP is annexed herein as ANNEXURE A-1.

ST,
& / Surec)y

i A Kumar °
{ (PO
| 2% % ooy prBate the DPR.
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submitted that on 15.07.2024 €0, Nagar Palika parishad, Loni vide letter

21/N.P.P.L./2024-25 also requested to the Jal Nigam Ghaziabad to

. éﬁY: hat because of the seriousness of the matter, being covered under the NGT
" - order, a virtual meeting was convened on dated 18.07.2024 under thé
chairmanship of the undersi'gned. In the meeting strict direction/instruction
were given to the concerned officers and authorities to comply the order of

this Hon'ble Tribunal in true letter and spirit. Letter of the meeting dated

18.07.2024 @

SUREDY 12
Advocate & ?‘JGESJJ Pubtic

A9THT5KAN4, Near Majar Devi Das Marg
Niwajganj, Chowk, Lucknow

exed herewith as ANNEXURE A-1A.
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7. Thaton 22.07.2024, the Executive Engineer has written a letter to the EO, Nagar
Palika parishad, Loni, Ghaziabad, UP through vide letter no. 889/N.G.T. O.A-
196/2022/04. It was informed that after getting the appraisal from Chief
Engineer, GZB, a DPR is prepared which estimated cost is Rs. 7063.95 lakhs to
cater the sewerage problem in Pooja colony by laying down the sewerage

network. Letter dated 22.07.2024 is annexed herein as ANNEXURE A-2.

8. That on 25.07.2024 E.Q., Nagar Palika parishad, Loni, UP has informed to the
Executive Engg. Construction Division (First), U.P. Jal Nigam (Urban), that on
24.07.2024 the administrative and financial approval has been granted by the
Committee to transfer the Rs. 53,63,77,370.00/- (Fifty-Three Crore Sixty-Three
Lakh seventy-seven thousand three hundred seventy rupees only) and the
additional remaining amount will be transferred after providing the certificate

. of utilization of the said amount. It is further submitted by this letter the bank

details of the Jal Nigam were sought for transferring the amount since the

9. That on 24.07.2024 itself, Superintend Engineer, Office of Superintending
Engineer, Construction Circle, UP Jal Nigam (Urban GZB) issued notice for
invitation of E-tender (NIT) on behalf of the Chairman, UP Jal Nigam (Urban)
online e-tenders for execution of “Investigation and survey (on GIS basis) of the
project area including soil investigation, Engineering (hydraulic, structural

design as required), Procurement of all labour & material, T&P etc. and

?»nstructlon of various components complete for. Loni Sewerage (Ward-48)

ﬁdmhi Notar Q?““c

24711751 A4, Near Majas Devi Das harg
Niwaigani, Chowk, Lucknow
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Pooja Colony of Nagar Palika Parishad, Loni), Distt Ghaziabad, U.P,, India after
successful testing and commissioning of following works on Turn-key basis.”
Under Deposit Work Programme. Bids are invited in two bid system on
percentage rate basis from eligible, reputed and experienced bidders. It is
submitted that the technical bid shall be opened on 21.08.2024. It is further
submitted that the same has also been published in the Newspaper (Hindustan
Times, Dainik Hindustan). True copy of E-Tender Notice dated 24.07.2024 and
True copy of the publication of tender in Newspapers is annexed herein as

ANNEXURE A-4 (Colly.)

10.That on 25.07.2024 vide letter dated 909/vivid/47 the EO, Jal Nigam, UP has
given the bank details. Letter dated 25.07.2024 is annexed herein as ANNEXURE

A-5.

11.That after opening the Technical-Bid, the eligible bidders will be shortlisted,

thereafter the financial bids of the qualified bidders will be opened and the

contract will be executed with first lowest bidder. Therefore, the tender process

of the scheme is targeted to be completed by 20.09.2024 and the proposed

ﬁ\o E‘ﬁ{?\p ork under scheme is targeted to be completed 'in 24 months i.e. 20 September

Adv. g Mata
gt - Lieh ‘;"; }sch me is annexed herein as ANNEXUE A- 6.

Reg. 0. 31783} gg /

.The present additional affidavit which consists the complete action plan,
Timeline and Budgetary allocation has been filed for the kind perusal of this
Hon’ble Tribunal.

The above facts are being p[aces for kind consideration of the Hon’bfe Tribunal.

SURE n’(ﬂg‘? ‘ | | DEPGNGNT

Advo#ntﬂ o, Hotary Publie
MTIATERAN4, ot ',‘aa; Devi Das Mie

ik, LUCKROW
Nmmg&uj,m i, LUCKR
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VERIFICATION

|, the above-named deponent, do hereby verify that the contents of the above
affidavit are true to my personal knowledge on the basis of the concerned

documents. No part of this is false and nothing material has been concealed.

VERIFIED ON THIS THE_30 DAY OF JULY 2024 AT LUCKNOW.

DE ENT

SUREga -

Aduieste & Netary Publi
o) s:. " Rt n-" c
a7 ! uh{ansi, Near Majar Devi Dag Marg
Niwajganj, Chowk, Lucknow
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OFFICE OF SUPERINTENDING

Construction Circle, U.P. Jal Nigam (Urban), .
R-1, Sector-1 In Front of New Railway Station, Rajnagar,

ANNEXURE A-4(Colly)

ENGIN EEﬂ 8

Letter No: | 1367

/

Loni-Sewer-Pooja Colony / Ol

| Date: | 24.07.2024

NOTICE FOR INVITATION OF E-TENDE

R (NI

T

On behalf of the Chairman, U.P. Jal Nigam (Urban) online E-Tender on percentage ratc. basis i-n
Two Bid System for following works under Deposit Work are hereby invited on “TURNKEY” basis

from the reputed contractors having requisite work experience & financial capabilities.

'[

‘he bidders

should submit their bids only if they consider themselves eligible and are in possession of all the

requisite documents.

Time, date &

Name of work & Location

Estimated cost
uf work put to
" bid in lacs
(excluding GST
& Including
Labour Cess)

Earnest
Money
{Rs. In
Lacs)

Cost of bid
document

Period of
rompletio
n

Lagt date &
time of
Submission of
bid as
spectfied in
the bid
documends

place of
vpening uf
Technical Bid

Name of Work: -Loni Sewerage Scheme
(Ward-48) Pooja Colony (NPP Loni):

Location/ site: - Pooja Colony (Ward-48) of
Nagar Palika Parishad, Loni.

Work Regquirement: -Investigation and
survey (on GIS basis) of the project area
including soil investigation, Engineering
(hvdraulic, structural design as required),
Procurement of all jabour & material, T&P
etc. and construction of various components
complete.

Key components of Work: -

(a) Laying of Sewer Lines using DWC HDPE
Pipe for 200 mm dia. to 250 mm dia. and
RCC NP-3 pipe for 300 mm dia. to 1400
mm dia.
Construction of Manholes of different
dimensions as per the provisions of Tender
Documents
Construction of Sewer House connections:
which includes constiuction of Sewer
House connecting chambers  House
connecting  chambers,  interconnecting
chambers and making sewer House
Connection using 160 mum dia, and 120
mm dia, DWC HDPE Pipe (SN-8 Class)
Interconnection  of Proposed  Sewer
Gravity Mains to existing Sewer Gravity
Mains '
{e) Reinstatement ol B.O.E, CC Road,
bituminous Road. Interlocking Tiles

(b)

(c)

(d)

Loni Nagar Palika Parishad,

Nature of Bid: -Bids are _invited on

5503.37

Work Programme: - Deposit Work from |

55.04

20000.00
+

18% GST

24
Monthis
{includi
ng
Rainy
season,
ifany
And 3
months
of
testing
& trial
i)

s

Upto-—
20.08.2024
titl =17:00
Hrs:

On-
21.08.2024
at- 16:00
Hrs. in
office of
The
Superinten
ding
Engineer
Construction
Curele, UP
Jal Nigam
(Urban),
(Ghaziabad

percentage rate Turn-key basis.
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. ‘The Bid document may be downloaded from “https://etender.up.nic.in”w.e.f. 30.07.202@ at- 1'7 :00 Hrs.
. Pre bid meeting date, time venue: - 09.08.2024 at-13:00 Hrs. at office of The Superintending Engineer,

Construction Circle, UP Jal Nigam (Urban), Ghaziabad.

2. The Bid should be valid for 120 days from the last date of submission of bids. .

3. Tf the date of opening of technical bid happens to be a holiday, the bid shall be opencd on the next working
day at the same time for which no separate communication shall be sent.

4. Bidders having criminal record will not be allowed to participate in Bid process. .
5. A person registered with any State Bar Council will not be eligible to participate in the Bid.
6. As per Government norms GST at applicable rates will be paid extra.

7. Joint Venture: -
a. The Joint Venture is allowed with maximum two member out of which lead member has to be an
Tindian firm/company. Foreign companics can be part of Joint Venture.

b.  The fead member of the JV/Consortium must have minimum 51% of the Stake Holding. Member of
Joint venture, other than the lead member, should have at least 30% Stake Holding,

¢. Lead member should have a turnover of at least 51% of the total turnover required.

d.  Lead member should have a Solvency of at least 51% of the total Solvency required

e.  project costing <10 Cr.-JV/Consortium shall have the required technical experience collectively.

f. Project Costing > 10 Cr. upto 25 Cr.-Lead member of JV/Consortium should have at least 30%
technical experience of required technical experience. .

g. Project Costing > 25 Cr.-Both members of JV/Consortium should have at least 30% technical

experience of required technical experience.

h. A member of TV/Consortium shall not participate either in individual capacity or as & member
of another JV/Consortium in the same tender.

i, Tender form shall only be submitted in the name of the JV/Consortium. Tender fees may be
submitted by lead partnet/JV.

j. A single Performance Guarantee shall be submitted by the JV/Consortium in the name of the
JV/Consortium.

k. All the member of the JV/Consortium of Bidders shall be liable jointly and severally for the
execution of the project.

1. Tender for more than five projects of Amrut 2.0 will not be allotted to any firm as JV partner
at any time. If a firm is allotted S tenders as IV partner, then that firm will not be able to
participate in any tender as JV until one of the works of the allotted 5 tenders is finished and
completion certificate have been issued by the concerned office. The above condition will not
apply for individual participation in the tender.

8. Eligibility
(a) Experience
Contractors who inter-alia fulfill the following requirements shall be eligible to apply. Firm
should have successfully completed and commissioned similar works mentioned below
during last Ten years as on date of publication of NIT, satistying followings: -

Three Completed, tested and commissioned works each costing not iess than the amount equal to 30 %
of estimated cost put to tender (i.c., Rs 1651.01-lacs).

OR
Two Completed, tested and commissioned works each costing not less thun the amount equal to 40%
of estimated cost put to tender (i.e., Rs 2201.35 lacs).

OR
One Completed, tested and commissioned work costing not less than the amount equal to 60% of

r work shall mean-Completed, tested and comunissioned works of sewer
and associated infrastructure works.
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. ~And
T | The experience must include one work of 2/3rd size of maximum diameter mentioned in BOQ
of this NIT (i.e. 2/3x1400=933.33 say 1000 mm Dia.) fora minimum length of 500 meters.

The bidders may submit additional experience certificate to qualify in above particular condition
categories if certificates submitted to fulfil financial criteria do not contain the cafegory wise
qualifying conditions.

Note:-
1. The Bidder should have experience of work contract, including testing & commissioning
successfully in last 10 years as on date of publication of NIT.

ii. In case of Turn Key projects experience of works / components put (v tender namely
Intake, WTP, OHT, T/W, CWR Cum Pumping Station/ZPS$, Distribution Networks for
water supply will also be considered accordingly.

iii. The experience in foreign countries of a subsidiary or parent company will also be
considered for qualification, In case the company is not registered in India, the experience
has to be certified by the respective Embassy office/Apastille (in case of members of

, Hague Apostille Convention).

iv. The works like SCADA/Automation/I.T. Solutions and construction of electric sub-
station can be out sourced/sub-contracted to other firms after approvai of Engineer-in-
charge, but the main contractor will be responsible for the quality of work and its timely
completion. '

(c) Average Annual Turnover: -

Average annual financial turnover during the immediate last three consecutive financial
years on construction works should be at least 30% of the project cost put to tender. Annual
financial turnover shall be certified by statutory auditor.

{d) Net Worth/ Profit & Loss :-

The firm should have positive net worth in the immediate last financial year and the same
should be certified by statutory auditor.

Further, net worth of all the partners in a IV should individually be positive.

{¢) Inflation Factor for experience on construction works:-

The value of experience on construction works / Value of experience shall be brought to
current costing level by enhancing the actual value of work at simple rate @7% per annum
calculated from the date of completion to the date of publication of NIT.

A typical index is given below.

Year Escalation/ Updation factor
Year!l 1.00
Year 2 1.07
Year 3 1.i4
Year 4 (.21
Year § .28

(fy Solvency:- .
» “Solvency Certificate of minimum 40% of the tender value will be required to be
submitted. Solvency Certificate issued by any Scheduled Commercial Bank shall be
accepted, which will be valid for a period of | year from the date of issuc unless otherwise

n or ~
“Solvency Certificate issued hy District Magistrate will also be accepted. which will be
Gﬁl}id for a period of | year from the date ol issue unless otherwise mentioned.”




Email-selSupjntlyahog.co-10

- common basis for bidding. These are liable to c%aggZup to any extent for which no claim except as
provided under contract shall be admitted.

11. The bid document consisting of Technical (eligibility) bid & financial bids mcIuch:1g1517“‘c{}3;‘):2“§% ttll]]e
bills of quantities of various types of items to be executed and th'e set of E‘erms ?;‘1( CO(I: 1111' i
contract 1o be complied with and other necessary documents are available on "https:/e-tender.tip.me. it

12. The technical bid shall be opened first on due date and time as m_entioqed above. The time _am[iega:e
of opening of financial bid of contraclors, qualifying the technical bid shall be communica 0
them on a later date through portal.

13 If the Bidder feels that technical credentials of his own or other Bidders have bCEfE wrcmgly
evaluated/verified, he may raise objections within 2 (two) working days l‘mm. the date ol uploading
of result. No requests/objections shali be cntertained beyond above limit; clsc it may be treated as an
obstruction in tender process and shall be dealt with accordingly.

14, UP. Jal Nigam (Urban) reserves the right to reject any prospective application or to cancel entire bid
process without assigning any reason whatsoever.

15 E-tender document fee is non-refundable. It shall be deposited in the account of [Executive
Engineer, Construction Division-I, U.P. Jal Nigam (URBAN) Ghaziabad only by
DD/RTGS/NEFT in Punjab National Bank, Branch-Rajnagar, RDC, Ghaziabad, District-
Ghaziabad, A/c No.-4078000100290289, IFSCCode-PUNB0407800.

i6. Earnest Money:
a) EMD will be 2% for works up to Rs 5.00 Cr. and 1% or Rs 10.00 Lacs whichever is higher for
works above 5.00Cr.

b) EMD shall be paid through RTGS/FDR/Bank Guarantee issued by any scheduled commercial
Bank.

¢) Validity of BG will be at least 65 days beyond the validity of Tender.
d) Tn case of JV Earnest money may be submitted by lead partner/JV.

e) The component of earnest money shall be deposited in the account of Executive Engineer,
Construction Division-I,U.P. Jal Nigam(URBAN),Ghaziabad only by DD/RTGSNEFT in
Punjab National Bank, Branch-Rajnagar RDC, Ghaziabad, District-Ghaziabad, A/eNo.-
4078000100290289,IFSC Code-PUNB(407800.

f) The bidder shall deposit tender fee and earnest money separately in account mentioned as

above. Further he shall upload digitally signed copies of original receipt so bank showing
clearly the above details and/ or the Bank Guarantee.

g) In case EMD is submitted in the form of FDR/Bank Guarantee, bidder should cnsure that such
Original FDR/Bank Guarantee is maundatorily deposited in the office of Lxecutive
Engineer, Construction Division-I, U.P. Jal Nigam (Urban), Ghaziabad on the day of
scheduled date (during office hours) of opening of Techuical Bid, cither in person or by
Speed Post. The liability for timely submission shall lie with the Bidder; U.P. Jal Nigam
(Urban) shall not be responsible for delay on account of any reason whatsocver,

‘ZMD submitted in the form of FDR/BG, shall be pledged in the favour of Exceutive Engineer,



17, All the Bank Guarantees submitted towarg %merfonnance Security/Additional Performat
Security should be verifiable and en-cashable from a branch situated in a city where the officegl 2

Divisional Officer is located.

18. Al the documents as specified in the technical bid/eligibility bid document should be .uploaded
within the period of bid submission. U.P. Jal Nigam (Urban) will not be liable 'for
incomplete/inaccurate / non-submission of bid for any reason whatsoever including lechmca!
reasons. It is made clear that separate submission of originals of any docurnents (except Bapk
Guarantee) other than scanning and uploading them, are not required, unless called for, after
opening of financial bid.

19.  The bid submission shall become invalid if:

(i) The bidder is found ineligible.

(i) The bidder does not upload all the documents as stipulated in the bid document.

(i) If any discrepancy is noticed between uploaded documents and originals/hard copies
submitted later.

(iv) If subsequent to due date of submission of bid and/or after its submission bidder makes
any further communication/ representation with regard to the bid (whether technical or
financial) than otherwise called for by the undersigned as a clarification.

(v} If a bidder does not quote any percentage above/below/par on the total amount of the
tender or any section/sub head in percentage rate tender. Further the tender will not be
considered as lowest bid.

(vi) Conditional tenders or Tenders without e-tender document fee & earnest moncy or
invalid earsiest money shall be summarily rejected.

70.  Additional Security/ Performance Security:

The performance guarantee @10% of the contract cost will have to be submitted at the time of
signing the contract in the form of FDR/ Bank Guarantee from any scheduled commercial Bank
Guarantee from any scheduled commercial Bank Alternatively on request of the contractor/firm,
5% of the performance Guarantee will be accepted at the time of signing of contract and rest 5%
may be deducted from the initial running bill in & single deduction or at the rate of minimurm 10%
of the gross bill amount of running bill. However, in any case whole amount of balance
performance guarantee shall be deducted within one year.

Works for which the cost of the tender received is more than 10% below the estimated cost of
works, in such situation, the performance security for first 10% below shall be 10%, thereafter,
additional performance security @ 0.50% for each 1% further below than 10% shall be deposited
by the firm in order to safeguard against contractor leaving the worlks.

21.  Intending Bidders are advised to inspect and examine the site and its swroundings and satisty
themselves before submitting their bids as to the nature of the ground and sub-soil (so far as is
practicable), the form and nature of the site, the means of access to the site. the accommodation
they may require and in general shall themselves obtain all necessary information as to risks,
contingencies and other circumstance which may influence or affect their bid. A bidder shall be
deemed to have full knowledge of the site, whether he inspects it or not, and no extra charge

/f’&' @o&gquem to any misunderstanding or otherwise shall be allowed. The bidder shall be

respopsible for. arranging and maintaining at his own cost all materials, tools & plans, water,

o ctrisity access, faculties for workers and all others services required for executing the work

fe s \k: m&ml 58 };therwisc specifically provided for in the contract documents. Submission of a bid by a

} RO bid ef plies that he has read this notice and all other contract documents and has made himself

: 1 the instructions; scope and specifications of the work to be done and logal conditions
Jf ’ﬂ?ﬂ ~faclors having a bearing on the execution of the work.

“Bidders will have to quote their rate inclusive of labour Cess but without GST which shall
"be paid after submission of appropriate document/proof on actual basis.




2

2.

3.

Canvassing whether directly or indirectlyzragncction with bids is strictly pr‘ohipited an@ tQ 3
bids submitted by the bidders who resort to canvassing will be liable for rejection &will
debarred from future tender in U. P, Jal Nigam (Urban).

The available bid Capacity of the bidder at the expected time of bidding shali be more than the
total estimated cost of the work for which the tender is invited.

The available Bid Capacity shall be assessed using following formula: -

Asscssed Available Bid Capacity=2x AxN - B Where,

A= Maximum turnover during the last five financial ycar (corrected to the current level of value)
N= Stipulated period of execution of the work for which the tender is invited in years.

B= value of existing commitments to be completed during the execution period of bid.

The turnover shall be corrected to the current level of value by multiplying with the up-dation
factor given at point 8(d) of this N.1.T./bid document.

Note:- The minimum Bid Capacity of each JV member must be in the ratio of their Stake holding

24.

[
N

in JV and sum of Bid Capacity of JV must be more or equal to required Bid Capacity.

The bidder shall not be permitted to bid for works under supervisory control of Superintending
Engineer and Executive Engineer concerned who is responsible for execution of work, in which
his near relative is posted. He shall also intimate the names of persons who are working with him
in any capacity or are subsequently employed by him and who are near relatives to any officer in
the U.P. Jal Nigam (Urban). Any breach of this condition by the contractor would render him, if
cmpaneled with U.P. Jal Nigam (Urban), liable to be removed from the approved list of
contractors of U.P. Jal Nigam (Urban) and make him liable for blacklisting.

No Engineer or other Gazetted Officer employed in Engineering or Administrative duties in an
Engineering U.P. Jal Nigam (Urban) of the STATE GOVERNMENT/State U.P. Jal Nigam
(Urban) Undertaking is allowed to work as a contractor for a period of two years after his
retirement from Government service, without the prior permission of the Government of U.P. in
writing. This contract is liable to be cancelled if either the contractor or any of his employees 18
found any time to be such a person who had not obtained the permission of the Government of
U.P. as aforesaid before submission of the bid or engagement in the contractor’s service.

v

(C.S. Solanki)
Superintending Engineer
Endt. No / / Dated:

Copy to the following for information and necessary action please: -

Managing Director, U.P. Jal Nigam (Urban), Lucknow.

Chief Engineer (PPRBD), U.P. Jal Nigam (Urban), Lucknow.

Chief Engineer (Nagar), U.P. Jal Nigam (Urban), 6, Rana Pratap Marg, Lucknow.

Chief Engineer (Ghaziabad zone), U.P. Jal Nigam (Urban), Ghaziabad.

District Magistrate, Ghaziabad.

Public Relation Officer, U.P. Jal Nigam (Urban), 6- Rana Pratap Marg, Lucknow along with 6
copies of brief version of tender notice for publishing the same in at least two National level
News Papers (Hindi & English) on two consecutive days and for uploading the same on UPIN
web site. (Encl. — As above in 6 set.)

—.All Superintending Engineer, U.P. Jal Nigam (Urban) Ghaziabad Zone.

.YEx utive Engineer. EDP Cell U.P, Jal Nigam (Urban), 6- Rana Pratap Marg. Luckngyv.

_ AllggRgcutive Engineer, U.P. Jal Nigam (Urban), Ghaziabad Zone.

 Ex¥eutike Engineer, Construction Division-1, UP Jal Nigam (Urban), Ghaziabad.

! eyt Officer, Nagar Palika Parishad, Loni, Distt. Ghaziabad. /909\]1
p s H . 0 .
A <1

O Wb

Superiatengling Lngineer

EATEERIL=SU T QU [40UL Y s sy sareses
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Construction Circle, U.P, Jal Nigam (Urban),
R-1, Sector-1 In Front of New Railway Station, Rajnagar,
Ghaziabad (U.P.)

Letter No: | 1367 / Loni-Sewer-Pooja Colony / 01 | Date: | 24.07.2024

E-Tender Notice

On behalf of the Chairman, U.P. Jal Nigam (Urban) online e-tenders for execution of
“Investigation and survey (on GIS basis) of the project area including soil investigation, Engincering ( hydraulic,
structural design as required), Procurement of all labour & material, T&P etc. and construction of various

components complete for Loni Sewerage Scheme (Ward-48) Pooja Colony of Nagar Palika Parishad, Loni),
Distt. Ghaziabad, U.P., India after successful testing and commissioning of following works on Turn-key basis,”
under Deposit Work Programme. Bids are invited in two bid system on percentage rate basis from
eligible, reputed and experienced bidders.

E-tender documents will be available for download from 30.07.2024 at- 17:00 Hrs,, Pre- Bid
meeting will be held on dated 09.08.2024 at 13:00 hrs. in the office of under signed. E-bid can be
subimitted till 20.08.2024 up to 17:00 Hrs. and technical bid shall be opened on 21.08.2024 at 16:00
Hrs. in the office of The Superintending Engineer, Corstruction Circle, U.P. Jal Nigam (Urban),
Ghaziabad in presence of contractor or their authorized representative. E-tender Cost s
Rs. 20000.00+GST @18%. Details are available on UP. Govt e-procurement portal

http://etender.up.nic.in& U.P. Jal Nigam (Urban) website www jn.upsde.gov.in.

. L
, ﬂgﬁoﬂ {
(C. [golm:ici)

Superin énding Eagineer
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